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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
CUTTACK BENCH 

ORDER SHEET 

Application No .............. /....................... of 200 '9 

Appicant(s).. 	 espondent(s).............  

Advocate 	 Advocate 

for Applicant 	 ......... for Respondent(s) 

NOTES OF THE REGISTRY I 	 ORDERS OF THE TRIBUNAL 

0rr dateJi 24.11.04 ---------------- 

kieri Fir 0 3.? .Y iv, ij .Counse 1 or the 

applicant and Mr.R.C.Rath,Ld.Standing Counsel 

for the Railways; on whom a aDpy of this O.A. 

already been served. 

Mr.Yadav has expre7sed his :ie$ire to 

ithñrw this case t 	rkout remedy for the 

applicant by filing approritely coristitutd 

representation dresse to the Government of 

India/Ministry of ?.ai1ways/Raihiay roard through 

the Eerierl Managcr to oct con1onti.on jf deLay 

an,, to 7,et 	pass iriat ern1oyrnnt for one 

of the sons of th arplicant
~L 

______ 



0..N.1116/04 

Notes of the Registry 
	

Orders of the Tribunal 

In the. aforesaid premised, this O.. i 

disposed of being witharwn. Liberty is howvr 

ar.inted to the app1icnt to workout her rmeaies 

in a,r)ropriat foruin 

Send copies of this order along with copies 

of the O.A. to the P.espondents d free copies 

of this ordor be also handed over to I,counee1s 

appearing for toth the parties. 

-t) )• 
Member J) 


